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(a) the result of the inquiry order-
ed into the allegations that certain 
army personnel had committed 
excesses in Naga arEa; and 

(b) the action taken thereon? 

The I\liDi;ter of DefeDce . (Sbri 
Krislma MeDOD): (a) and (b). Both 
the incidents at PURR and METI-
KUMI in the Naga area were investi-
gated by two military Courts of 
Inquiry. The reports are under 
examination. 
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Utilisation by States of Money for S.C. 
and S.T. and Backward Classes 

911. Shri Kunhan: Will the Minister 
of Home AJfairs be pleased to state: 

(a) which are the States that have 
fully utilised the allotted amount for 
the welfare of Scheduled Castes, Sche-
duled Tribes and Backward Classes 
during the Second Five Year Plan 
period; and 

(b) if the States have not fully uti-
lised the amount, the reasons therefor? 

Tbe Deputy Minister of Home 
Affairs (Shrimati Alva): (a) Out of 
the seven States from whom informa-
tiOn has been received, the Govern-
ment of Maharashtra have utiliseci the 
allotted amount in full. 




